
 

IN THE HIGH COURT OF ORISSA,CUTTACK        

Realisation of Court Fees received towards NOT READY 

Certified Copy Applications        

Date : 24.12.2024  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicat

ion 

Case No. 

Cou

rt 

Fee 

Notifi

ed 

amount  

to be 

paid 

Typ

e 

Reje

ct 

Stat

us 

  

1 BP TANGA 
107399/2

024 

24.12.202

4 

BLAPL/11502/20

24 
10 

 
C 

   

2 BK PADHI 
107412/2

024 

24.12.202

4 

CONTC/3991/202

4 
10 

 
C 

   

3 S GUPTA 
107422/2

024 

24.12.202

4 

CONTC/3787/202

3 
10 

 
C 

   

4 
DR.PURUSOTTAM 

CHULI 

107426/2

024 

24.12.202

4 

CONTC/6226/202

1 
10 

 
C 

   

5 K PARIDA 
107435/2

024 

24.12.202

4 

WP(C)/30529/20

24 
10 

 
C 

   

6 A MAHAHHUDA 
107455/2

024 

24.12.202

4 

WP(C)/28257/20

24 
10 

 
C 

   

7 
M/S DINESH 

KUMAR PANDA 

107471/2

024 

24.12.202

4 

WPC(OAC)/2059/

2014 
10 

 
C 

   

8 
M/S DINESH 

KUMAR PANDA 

107472/2

024 

24.12.202

4 

WPC(OAC)/2056/

2014 
10 

 
C 

   

9 
M/S DINESH 

KUMAR PANDA 

107474/2

024 

24.12.202

4 

WPC(OAC)/2055/

2014 
10 

 
C 

   

10 C. RANA 
107486/2

024 

24.12.202

4 
WA/3121/2024 10 

 
C 

   

11 S SWAIN 
107491/2

024 

24.12.202

4 
MACA/845/2016 10 

 
C 

   

12 UMESH 
107492/2

024 

24.12.202

4 

ABLAPL/6503/20

22 
7 

 
U 

   

13 A P SAHOO 
107495/2

024 

24.12.202

4 

WP(C)/30829/20

24 
10 

 
C 

   

14 S K NAYAK 
107497/2

024 

24.12.202

4 

CRLREV/192/201

3 
7 

 
U 

   

15 S K NAYAK 
107500/2

024 

24.12.202

4 

CRLREV/193/201

3 
7 

 
U 

   

16 M K PATI 
107503/2

024 

24.12.202

4 

WP(C)/43100/20

23 
7 

 
U 

   

17 B N SAMANTARAY 
107504/2

024 

24.12.202

4 
MACA/421/2020 10 

 
C 

   

18 P K SWAIN 107507/2 24.12.202 WP(C)/32114/20 7 
 

U 
   



024 4 24 

19 P K SWAIN 
107510/2

024 

24.12.202

4 

WP(C)/25562/20

24 
7 

 
U 

   

20 S SWAIN 
107511/2

024 

24.12.202

4 
MACA/660/2016 10 

 
C 

   

21 B SAMAL 
107518/2

024 

24.12.202

4 

WP(C)/31735/20

24 
10 

 
C 

   

22 P K SWAIN 
107525/2

024 

24.12.202

4 

WP(C)/31461/20

24 
7 

 
U 

   

23 M BEHERA 
107528/2

024 

24.12.202

4 
OJC/18148/1998 7 

documen

t 

availab

le in 

dms, 

court 

fee to 

be paid 

U 
   

24 P K MISHRA 
107529/2

024 

24.12.202

4 
OJC/1868/1993 7 

documen

t 

availab

le in 

dms, 

court 

fee to 

be paid 

U 
   

25 K C NAYAK 
107532/2

024 

24.12.202

4 
TRPCRL/88/2024 7 

 
U 

   

26 B MALLICK 
107534/2

024 

24.12.202

4 

WP(C)/27593/20

24 
7 

 
U 

   

27 B MALLICK 
107536/2

024 

24.12.202

4 
FAO/187/2023 7 

 
U 

   

28 D K BEHERA 
107537/2

024 

24.12.202

4 

WP(C)/1340/201

5 
7 

 
U 

   

29 J M BEHERA 
107538/2

024 

24.12.202

4 
CMP/481/2023 7 

 
U 

   

30 M BEHERA 
107540/2

024 

24.12.202

4 

WP(C)/9419/202

2 
7 

 
U 

   

31 M BEHERA 
107544/2

024 

24.12.202

4 

WP(C)/27980/20

21 
7 

 
U 

   

32 M NAYAK 
107550/2

024 

24.12.202

4 
WP(C)/459/2016 7 

 
U 

   

33 T. K. NAYAK 
107551/2

024 

24.12.202

4 

WP(C)/31977/20

24 
10 

 
C 

   

34 S. K. NAYAK 
107554/2

024 

24.12.202

4 

WP(C)/31972/20

24 
10 

 
C 

   

35 A P RATH 
107558/2

024 

24.12.202

4 

CRLMC/1039/200

8 
7 

documen

t 

availab

le in 

U 
   



dms, 

court 

fee to 

be paid 

36 M. K. PANDA 
107559/2

024 

24.12.202

4 

WP(C)/31791/20

24 
10 

 
C 

   

37 A. MOHANTY 
107562/2

024 

24.12.202

4 

WP(C)/32202/20

24 
10 

 
C 

   

38 H SUNDARA 
107563/2

024 

24.12.202

4 

TRPCRL/104/202

4 
7 

 
U 

   

39 A SUNDARAY 
107569/2

024 

24.12.202

4 
CRREV/393/1998 7 

 
U 

   

40 R R SAHOO 
107572/2

024 

24.12.202

4 
CRLA/681/2019 7 

 
U 

   

41 J KAMILA 
107578/2

024 

24.12.202

4 

BLAPL/12820/20

24 
10 

 
C 

   

42 S. SWAIN 
107583/2

024 

24.12.202

4 

WP(C)/19121/20

24 
10 

 
C 

   

43 S. DASH 
107585/2

024 

24.12.202

4 

WP(C)/19121/20

24 
10 

 
C 

   

44 K. C. MAJHI 
107587/2

024 

24.12.202

4 

WP(C)/32339/20

24 
10 

 
C 

   

45 K. C. MAJHI 
107588/2

024 

24.12.202

4 

WP(C)/32342/20

24 
10 

 
C 

   

46 K. C. MAJHI 
107590/2

024 

24.12.202

4 

WP(C)/32344/20

24 
10 

 
C 

   

47 K. C. MAJHI 
107591/2

024 

24.12.202

4 

WP(C)/31648/20

24 
10 

 
C 

   

48 A PATTANAIK 
107592/2

024 

24.12.202

4 

BLAPL/12313/20

24 
10 

 
C 

   

49 K. C. MAJHI 
107595/2

024 

24.12.202

4 

WP(C)/31242/20

24 
10 

 
C 

   

50 K. C. MAJHI 
107597/2

024 

24.12.202

4 

WP(C)/31229/20

24 
10 

 
C 

   

51 B DAS 
107600/2

024 

24.12.202

4 
WA/198/2018 7 

 
U 

   

52 K K KHUNTIA 
107603/2

024 

24.12.202

4 
CONTR/3/2023 7 

 
U 

   

53 S JENA 
107606/2

024 

24.12.202

4 
FAO/120/2024 7 

 
U 

   

54 G C BARIK 
107610/2

024 

24.12.202

4 
RVWPET/86/2018 7 

 
U 

   

55 B D MOHANTY 
107611/2

024 

24.12.202

4 
FA/19/1952 7 

documen

t 

availab

le in 

dms, 

court 

U 
   



fee to 

be paid 

56 G C BARIK 
107614/2

024 

24.12.202

4 

WP(C)/5294/201

8 
7 

documen

t 

availab

le in 

dms, 

court 

fee to 

be paid 

U 
   

57 B K MISHRA 
107616/2

024 

24.12.202

4 
OJC/10604/1997 7 

 
U 

   

58 J C BARAL 
107618/2

024 

24.12.202

4 

WPC(OAC)/1128/

2017 
7 

 
U 

   

59 B. K. PARDHI 
107619/2

024 

24.12.202

4 

WP(C)/31816/20

24 
10 

 
C 

   

60 B DAS 
107621/2

024 

24.12.202

4 

CRLMC/2698/202

2 
7 

 
U 

   

61 S C NAYAK 
107624/2

024 

24.12.202

4 

WP(C)/11051/20

24 
7 

 
U 

   

62 B K MISHRA 
107625/2

024 

24.12.202

4 

WP(C)/17336/20

06 
7 

 
U 

   

63 B K MISHRA 
107627/2

024 

24.12.202

4 

WP(C)/18577/20

19 
7 

documen

t 

availab

le in 

dms, 

court 

fee to 

be paid 

U 
   

64 B R SENAPATI 
107628/2

024 

24.12.202

4 

WP(C)/30229/20

24 
7 

 
U 

   

65 B K MISHRA 
107631/2

024 

24.12.202

4 
FAO/538/2012 7 

 
U 

   

66 M ALI 
107633/2

024 

24.12.202

4 

BLAPL/3984/202

4 
7 

 
U 

   

67 D K MOHANTY 
107636/2

024 

24.12.202

4 

WP(C)/1936/202

2 
7 

 
U 

   

68 D K MOHANTY 
107640/2

024 

24.12.202

4 

WP(C)/1955/202

2 
7 

 
U 

   

69 D K MOHANTY 
107641/2

024 

24.12.202

4 

WP(C)/1928/202

2 
7 

 
U 

   

70 D K MOHANTY 
107643/2

024 

24.12.202

4 

WP(C)/1930/202

2 
7 

 
U 

   

71 D K MOHANTY 
107644/2

024 

24.12.202

4 

WP(C)/1934/202

2 
7 

 
U 

   

72 D K MOHANTY 
107645/2

024 

24.12.202

4 

WP(C)/1958/202

2 
7 

 
U 

   

73 D K MOHANTY 107646/2 24.12.202 WP(C)/38486/20 7 
 

U 
   



024 4 21 

74 D K MOHANTY 
107647/2

024 

24.12.202

4 

WP(C)/38487/20

21 
7 

 
U 

   

75 S DASH 
107648/2

024 

24.12.202

4 

CRLMC/3194/202

3 
7 

 
U 

   

76 L D SAHOO 
107649/2

024 

24.12.202

4 

WP(C)/11687/20

16 
7 

 
U 

   

77 B C SAHU 
107650/2

024 

24.12.202

4 
FAO/178/2009 7 

 
U 

   

78 B K DAS 
107652/2

024 

24.12.202

4 
CRLMA/196/2024 7 

 
U 

   

79 N C SINHA 
107655/2

024 

24.12.202

4 

WP(C)/13823/20

16 
7 

 
U 

   

80 M N MOHANTY 
107656/2

024 

24.12.202

4 

ABLAPL/8283/20

24 
7 

 
U 

   

81 M K PANI 
107658/2

024 

24.12.202

4 

ABLAPL/14290/2

024 
7 

 
U 

   

82 LAKHMIDHAR 
107662/2

024 

24.12.202

4 
MACA/570/2024 7 

 
U 

   

83 I PANDA 
107665/2

024 

24.12.202

4 
CMP/269/2024 7 

 
U 

   

84 M K PANI 
107671/2

024 

24.12.202

4 

ABLAPL/14665/2

024 
7 

 
U 

   

85 H K DAS 
107673/2

024 

24.12.202

4 

CRLMC/1634/202

3 
10 

 
C 

   

86 R SA,MAL 
107706/2

024 

24.12.202

4 

BLAPL/12250/20

24 
10 

 
C 

   

87 S.SAHOO 
107721/2

024 

24.12.202

4 

ABLAPL/11144/2

024 
10 

 
C 

   

88 S NAYAK 
107722/2

024 

24.12.202

4 

ABLAPL/14656/2

024 
10 

 
C 

   

89 P.K.DAS 
107724/2

024 

24.12.202

4 

ABLAPL/11314/2

024 
10 

 
C 

   

90 P PARIDA 
107739/2

024 

24.12.202

4 

ABLAPL/10573/2

024 
10 

 
C 

   

91 S ROUT 
107740/2

024 

24.12.202

4 

ABLAPL/10467/2

024 
10 

 
C 

   

92 R.K.MOHANTY 
107764/2

024 

24.12.202

4 

WP(C)/28131/20

24 
10 

 
C 

   

93 R.K.MOHANTY 
107765/2

024 

24.12.202

4 

WP(C)/28135/20

24 
10 

 
C 

   

94 R.K.MOHANTY 
107766/2

024 

24.12.202

4 

WP(C)/28401/20

24 
10 

 
C 

   

95 R.K.MOHANTY 
107767/2

024 

24.12.202

4 

WP(C)/28413/20

24 
10 

 
C 

   

96 R.K.MOHANTY 
107768/2

024 

24.12.202

4 

WP(C)/28486/20

24 
10 

 
C 

   



97 S.SAMAL 
107769/2

024 

24.12.202

4 

WP(C)/23513/20

24 
10 

 
C 

   

98 R.SAMAL 
107770/2

024 

24.12.202

4 

WP(C)/31165/20

24 
10 

 
C 

   

99 J.JENA 
107771/2

024 

24.12.202

4 
CMP/1179/2024 10 

 
C 

   

10

0 
R.K.SAHOO 

107777/2

024 

24.12.202

4 

WP(C)/26483/20

24 
10 

 
C 

   

10

1 
J BEHERA 

107782/2

024 

24.12.202

4 

WP(C)/30508/20

24 
10 

 
C 

   

10

2 
B K MOHARANA 

107785/2

024 

24.12.202

4 

WP(C)/17057/20

22 
10 

 
C 

   

10

3 
B LENKA 

107789/2

024 

24.12.202

4 

WP(C)/31691/20

24 
10 

 
C 

   

10

4 
P SAHOO 

107791/2

024 

24.12.202

4 

WP(C)/31386/20

24 
10 

 
C 

   

10

5 
P L MISHRA 

107796/2

024 

24.12.202

4 

WP(C)/31689/20

24 
10 

 
C 

   

10

6 

PRAFULLA KUMAR 

MAHAPATRA 

107798/2

024 

24.12.202

4 

WP(C)/31853/20

24 
10 

 
C 

   

10

7 

PRAFULLA KUMAR 

MAHAPATRA 

107799/2

024 

24.12.202

4 

WP(C)/31886/20

24 
10 

 
C 

   

10

8 

BIJAYALAXMI 

SAHOO 

107801/2

024 

24.12.202

4 

WP(C)/31986/20

24 
10 

 
C 

   

10

9 
K.C.PANDA 

107806/2

024 

24.12.202

4 

WP(C)/18774/20

21 
12 

 
U 

   

11

0 
G C BARIK 

107810/2

024 

24.12.202

4 

WP(C)/30506/20

24 
10 

 
C 

   

11

1 
D.SWAIN 

107811/2

024 

24.12.202

4 

BLAPL/12829/20

24 
10 

 
C 

   

11

2 
AK BARIK 

107812/2

024 

24.12.202

4 
MACA/979/2016 10 

 
C 

   

11

3 
M NAIK 

107814/2

024 

24.12.202

4 

WP(C)/28252/20

24 
10 

 
C 

   

11

4 
B SAMAL 

107815/2

024 

24.12.202

4 

WP(C)/10372/20

23 
10 

 
C 

   

11

5 
D T JETHY 

107817/2

024 

24.12.202

4 

WP(C)/30310/20

24 
10 

 
C 

   

11

6 
SS PASAYAT 

107819/2

024 

24.12.202

4 
MACA/1189/2018 10 

 
C 

   

11

7 
GOPINATH SETHI 

107822/2

024 

24.12.202

4 

WP(C)/29388/20

24 
10 

 
C 

   

11

8 
SK RATH 

107826/2

024 

24.12.202

4 

WP(C)/27274/20

24 
10 

 
C 

   

11

9 
M NAIK 

107829/2

024 

24.12.202

4 

WP(C)/30456/20

24 
10 

 
C 

   

12 S.K.DAS 107830/2 24.12.202 CRLREV/4/2020 10 
 

C 
   



0 024 4 

12

1 
B.R.SENAPATI 

107834/2

024 

24.12.202

4 

WP(C)/6253/201

1 
10 

 
C 

   

12

2 
BK SWAIN 

107835/2

024 

24.12.202

4 
FAO/588/2018 10 

 
C 

   

12

3 
M NAIK 

107836/2

024 

24.12.202

4 

WP(C)/31068/20

24 
10 

 
C 

   

12

4 
PK JENA 

107838/2

024 

24.12.202

4 
FAO/588/2018 10 

 
C 

   

12

5 
SK RATH 

107841/2

024 

24.12.202

4 

WP(C)/27243/20

24 
10 

 
C 

   

12

6 
S P SAHOO 

107843/2

024 

24.12.202

4 

WP(C)/26852/20

24 
10 

 
C 

   

12

7 
SK RATH 

107845/2

024 

24.12.202

4 

WP(C)/27190/20

24 
10 

 
C 

   

12

8 
SK RATH 

107849/2

024 

24.12.202

4 

WP(C)/27182/20

24 
10 

 
C 

   

12

9 
SK RATH 

107852/2

024 

24.12.202

4 

WP(C)/27068/20

24 
10 

 
C 

   

13

0 
A MOHANTY 

107854/2

024 

24.12.202

4 

WP(C)/32204/20

24 
10 

 
C 

   

13

1 
D K JENA 

107857/2

024 

24.12.202

4 

WP(C)/20021/20

24 
10 

 
C 

   

13

2 
B K PATI 

107858/2

024 

24.12.202

4 

WP(C)/30434/20

24 
10 

 
C 

   

13

3 
B BEHERA 

107863/2

024 

24.12.202

4 

CONTC/5291/202

1 
10 

 
C 

   

13

4 

DR.PURUSOTTAM 

CHULI, P. NATH 

107867/2

024 

24.12.202

4 

CONTC/5922/202

1 
10 

 
C 

   

13

5 
H S PAIKRAY 

107870/2

024 

24.12.202

4 

CONTC/5984/202

1 
10 

 
C 

   

13

6 
H.K.MOHANTA 

107882/2

024 

24.12.202

4 

BLAPL/12659/20

24 
10 

 
C 

   

13

7 
H.K.MOHANTA 

107885/2

024 

24.12.202

4 

BLAPL/12685/20

24 
10 

 
C 

   

13

8 
H.K.MOHANTA 

107890/2

024 

24.12.202

4 

BLAPL/12862/20

24 
10 

 
C 

   

13

9 
T.SWAIN 

107891/2

024 

24.12.202

4 

WP(C)/31360/20

24 
10 

 
C 

   

14

0 
JR BISWAL 

107904/2

024 

24.12.202

4 

BLAPL/12870/20

24 
10 

 
C 

   

14

1 
S K SAHU 

107905/2

024 

24.12.202

4 

WP(C)/27443/20

22 
7 

8.00,3*

8 
U 

   

14

2 
P.K.PANI 

107906/2

024 

24.12.202

4 

BLAPL/12789/20

24 
10 

 
C 

   

14

3 
P. K. JENA 

107908/2

024 

24.12.202

4 

WP(C)/30151/20

20 
10 

 
C 

   



14

4 
K. C. NAYAK 

107910/2

024 

24.12.202

4 

WP(C)/32021/20

24 
10 

 
C 

   

14

5 
S K RATH 

107925/2

024 

24.12.202

4 

WP(C)/27135/20

13 
10 

 
C 

   

14

6 

M/S SUBRAT 

SATAPATHY, 

S.MISHRA,M.L.MI

SHRA, 

L.N.RAYATSINGH 

107926/2

024 

24.12.202

4 

WP(C)/4542/201

7 
10 

 
C 

   

14

7 
P K MISHRA 

107935/2

024 

24.12.202

4 

WP(C)/7347/201

4 
10 

 
C 

   

14

8 
N K ROUT 

107937/2

024 

24.12.202

4 

WP(C)/40409/20

23 
10 

 
C 

   

14

9 
K PARIDA 

107939/2

024 

24.12.202

4 

WP(C)/26342/20

24 
10 

 
C 

   

15

0 
U DAS 

107949/2

024 

24.12.202

4 

ABLAPL/14649/2

024 
10 

 
C 

   

15

1 
DK MALLICK 

107950/2

024 

24.12.202

4 

ABLAPL/13981/2

024 
10 

 
C 

   

15

2 
G. ROUT 

107957/2

024 

24.12.202

4 

WP(C)/28200/20

24 
10 

 
C 

   

15

3 
S. K. MOHANTY 

107959/2

024 

24.12.202

4 

WP(C)/32493/20

24 
10 

 
C 

   

15

4 
DK DAS 

107960/2

024 

24.12.202

4 

ABLAPL/11177/2

024 
10 

 
C 

   

15

5 
SK NAYAK 

107966/2

024 

24.12.202

4 

BLAPL/4142/202

4 
10 

 
C 

   

15

6 
PK SINGH 

107977/2

024 

24.12.202

4 

BLAPL/12701/20

24 
10 

 
C 

   

15

7 
H. K. MALLICK 

107994/2

024 

24.12.202

4 

WP(C)/31485/20

24 
10 

 
C 

   

15

8 
MR ROUTRAY 

107995/2

024 

24.12.202

4 

BLAPL/12703/20

24 
10 

 
C 

   

15

9 
B MAHALI 

107997/2

024 

24.12.202

4 
MACA/445/2019 10 

 
C 

   

16

0 
B MAHALI 

107998/2

024 

24.12.202

4 
MACA/475/2018 10 

 
C 

   

16

1 
B MAHALI 

107999/2

024 

24.12.202

4 
MACA/276/2018 10 

 
C 

   

16

2 
B MAHALI 

108001/2

024 

24.12.202

4 
MACA/40/2022 10 

 
C 

   

    
Total  1457 

     

N I C 

 


